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Abhay Kumar Shukla v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All
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Anurag Sharma v. State of U.P., (Avnish Saxena, J.), 2025 SCC OnLine All 4829

Archan Yadav v. State of U.P., (Rajeev Singh, J.), 2025 SCC OnLine All 4823
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Baliram v. Ramadhar, (Prakash Padia, J.), 2025 SCC OnLine All 4834

Bari Ansari v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine All 4843

Barsat v. State of U.P., (Rajeev Singh, J.), 2025 SCC OnLine All 4791

Bihari Lal Prajapati v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4864
Bimla Deviv. Mangla Devi, (Jaspreet Singh, J.), 2023 SCC OnLine All 5435

Brajpal v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 4838

Champa Rani v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 4840

Dataram v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4871

Debujeet Singh Yadav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All
4866

Dheer Singh v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 4842

Dwarikadhish Sewa Trust v. Krishna Kanhaiya Vivek Bajaj, (Prakash Padia, J.), 2025 SCC OnLine
All 4835

Geeta Tuniya v. State of U.P., (Attau Rahman Masoodi and Subhash Vidyarthi, JJ.), 2025 SCC
OnLine All 4879

Gopi Chand v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 4861

Gyan Chandra Saroj v. State of U.P., (Rajeev Singh, J.), 2025 SCC OnLine All 4824
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Pappu v. State of U.P., (Attau Rahman Masoodi and Subhash Vidyarthi, JJ.), 2025 SCC OnLine
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Paras v. State of U.P., (Rajeev Singh, J.), 2025 SCC OnLine All 4816

Parvati Verma v. State of U.P., (Avnish Saxena, J.), 2025 SCC OnLine All 4804
Prakash Saurabh Pal v. State of U.P., (Rajeev Singh, J.), 2025 SCC OnLine All 4822
Pramod v. State of U.P., (Avnish Saxena, J.), 2025 SCC OnLine All 4803

Praveen Pandey v. State of U.P., (Praveen Kumar Giri, J.), 2025 SCC OnLine All 4783
Praveen Pandey v. State of U.P., (Praveen Kumar Giri, J.), 2025 SCC OnLine All 4784
Prem Pratap v. State of U.P., (Rajeev Singh, J.), 2025 SCC OnLine All 4820

Priti Vyas v. State of U.P, (Saumitra Dayal Singh and Sandeep Jain, JJ.), 2025 SCC OnLine All
4836

Raj Gupta v. State of U.P., (Rajeev Singh, J.), 2025 SCC OnLine All 4808
Raj Kumar v. Consolidation Officer, (Alok Mathur, J.), 2025 SCC OnLine All 4860
Rajaram Chauhan v. State of U.P., (Rajeev Singh, J.), 2025 SCC OnLine All 4799

Rajaram Sonkar v. State of U.P., (Vivek Kumar Birla and Pramod Kumar Srivastava, JJ.), 2025 SCC
OnLine All 4852

Rajat Chandra Sharma v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All
4868

Rajeev Narayan Pandey v. State of U.P., (Attau Rahman Masoodi and Subhash Vidyarthi, JJ.),
2025 SCC OnLine All 4883

Rajneesh Dhar Dwivedi v. State of U.P., (Attau Rahman Masoodi and Subhash Vidyarthi, JJ.),
2025 SCC OnLine All 4878

Rajneesh Singh (Dr.) v. Union of India, (Devendra Kumar Upadhyaya and Subhash Vidyarthi, JJ.),
2022 SCC OnLine All 2663

Ram Pal v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 4873

Ram Ujagir Pandey v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 4877

Rambabu v. State of U.P., (Ajay Bhanet, J.), 2025 SCC OnLine All 4847

Ramjee v. State of U.P., (Rajeev Singh, J.), 2025 SCC OnLine All 4811

Ramraj Singh v. Union of India, (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4858
Ravi Balmiki v. State of U.P., (Rajeev Singh, J.), 2025 SCC OnLine All 4821

Ravikant v. State of U.P., (Rajeev Singh, J.), 2025 SCC OnLine All 4828

Ritik Seth v. State of U.P., (Neeraj Tiwari, J.), 2025 SCC OnLine All 4831

Sakeel v. State of U.P., (Rajeev Singh, J.), 2025 SCC OnLine All 4792

Salman v. State of U.P., (Rajeev Singh, J.), 2025 SCC OnLine All 4807

Sani Kumar v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4844

Sanjeev Kumar v. G.A., Rohit Shukla, (Praveen Kumar Giri, J.), 2025 SCC OnLine All 4785
Santoshi v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 4880

Saurabh Pandey v. Additional District Magistrate, (Attau Rahman Masoodi and Subhash
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Nasirbhai Sajidbhai Theba Sandhi v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC
OnLine Guj 3318

Nilam v. Parth Navinchandra Gohil, (Maulik J. Shelat, J.), 2025 SCC OnLine Guj 3307

Patel Govindbhai Nathalal v. Rajeshkumar Sharmanprasad Rajak, (Maulik J. Shelat, J.), 2025 SCC
OnLine Guj 3309

Pradipbhai Ankubhai Jalu v. Collector, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj
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Raju v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 3313
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Bindu Mati v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3679
Brahm Dass v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3673
Brijendra Singh v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 3661
Deepika Kumari v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3678
Dev Raj v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 3668
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Govinder Singh v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 3666
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Munshi Ram v. Mast Ram, (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 3662
Padam Dev v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3684
Pankar Sharma v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3675
Parvesh Kumar v. Joginder Pal Sood, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 3665
Pranav Singh v. Ankit Bajaj, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 3667
Prem Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3672
Rajeev Kumar v. Ashish Kumar, (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 3660
Rajesh Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3674
Rajvir Singh v. Satinder Kumar, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 3664
Ravi Kant v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3680
Sanjeev Kumar v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 3670
Seesh Ram v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3676
Tara Chand v. Union of India, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3685
Vinod Kumar v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 3669

Jharkhand High Court [9]

Abhishek Kumar Gupta v. Manisha Gupta, (Pradeep Kumar Srivastava, J.), 2025 SCC OnLine Jhar
3035

Amit Steel Industries (P) Ltd. v. State of Jharkhand, (Tarlok Singh Chauhan, C.J. and Sujit Narayan
Prasad, J.), 2025 SCC OnLine Jhar 3039

Anita Devi v. Mahangu Ram, (Pradeep Kumar Srivastava, J.), 2025 SCC OnLine Jhar 3041
Arvinder Kaur v. Fuli Devi, (Pradeep Kumar Srivastava, J.), 2025 SCC OnLine Jhar 3036

Kailash Chand Jain v. Uday Lal Sahu, (Anubha Rawat Choudhary, J.), 2025 SCC OnLine Jhar
3040

Mohd. Shaukat v. Subodh Kumar Kandhway, (Pradeep Kumar Srivastava, J.), 2025 SCC OnLine
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Ram Subhag Singh v. State of Jharkhand, (Sujit Narayan Prasad and Arun Kumar Rai, JJ.), 2025 SCC
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Karnataka High Court [49]
Abdul Raheem v. State of Karnataka, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 17616
Abhishek v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 17591
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Savitribai v. State of Karnataka, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 17606

SDL Sports Club (P) Ltd. v. State of Karnataka, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 17615

Shameer Ameenasab Sharifanavar v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC
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Sharada v. Mounesh, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 17612

Sharanappa v. Commr. & DM, Raichur, (M.G. Uma, J.), 2025 SCC OnLine Kar 17594
Sharanappa v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 17581
Shivappa v. Commr., (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 17611

Shivaraj Patil v. Commr., (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 17618

Shriram General Ins. Co. Ltd. v. T. Gayatri, (Shivashankar Amarannavar, J.), 2025 SCC OnLine
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Siddharudh v. Commr., (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 17605

Siddheshwar v. Raju, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 17579

Srinivasa T. v. State of Karnataka, (J.M. Khazi, J.), 2025 SCC OnLine Kar 17593

Sudharani v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 17582
Sunita v. Shyamrao, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 17596

Syed Waseem Ahmed v. State of Karnataka, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 17617
V. Mahantesh Kumar v. State of Karnataka, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 17604
V.D. Raveesha v. State, (M.G. Uma, J.), 2023 SCC OnLine Kar 1585

Kerala High Court [57]
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Abin Babu v. Narcotics Control Bureau, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5969
Afnanudheen v. State of Kerala, (Kauser Edappagath, J.), 2025 SCC OnLine Ker 5975
Akshay P. Vijay v. State of Kerala, (V.G. Arun, J.), 2025 SCC OnLine Ker 5988
Amal K. v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5985
Amaljith C. L. v. Union of India, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5972
Ansal P.S. v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5960

Antony Koyikkara (Dr.) v. Tahsildar, Paravur Taluk, (C. Jayachandran, J.), 2025 SCC OnLine Ker
6009

Antony N.V. v. George, (C.S. Sudha, J.), 2025 SCC OnLine Ker 5993
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J.), 2025 SCC OnLine Ker 5961

Aravindakshan v. Collector, (C.S. Dias, J.), 2025 SCC OnLine Ker 6001
B. Govindan v. Collector, (C.S. Dias, J.), 2025 SCC OnLine Ker 6002
Badusha v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5963

Balasubramanian v. Tahsildar (LR), Alathur Taluk, (C. Jayachandran, J.), 2025 SCC OnLine Ker
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Bibin v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5973
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Jose. T. Paul v. State of Kerala, (A. Badharudeen, J.), 2025 SCC OnLine Ker 5991
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Khadeeja K. v. State of Kerala, (A.K. Jayasankaran Nambiar and Jobin Sebastian, JJ.), 2025 SCC
OnLine Ker 6013

Lisiyamma Babu v. Revenue Divisional Officer, (C.S. Dias, J.), 2025 SCC OnLine Ker 6003
Luckose Joseph v. State of Kerala, (A. Badharudeen, J.), 2025 SCC OnLine Ker 5986

M. Koyapperiv. State of Kerala, (C.S. Dias, J.), 2025 SCC OnLine Ker 6006

Manikandan v. State of Kerala, (Kauser Edappagath, J.), 2025 SCC OnLine Ker 5971
Manu Vasu v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5966

Marakkarutty T.E. v. Kerala State Wakf Board, (Sushrut Arvind Dharmadhikari and Syam Kumar
V.M., JJ.), 2025 SCC OnLine Ker 5999

Mathew Paul v. Kerala Water Authority, (Ziyad Rahman A.A., J.), 2025 SCC OnLine Ker 6012
Mohd. Mirshad v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5964
Moidheen v. Kottakkal Municipality, (C.S. Dias, J.), 2025 SCC OnLine Ker 6005

Nisar K. v. Union of India, (A. Badharudeen, J.), 2025 SCC OnLine Ker 5979

P. Thomas Kurian v. Kerala Water Authority, (Sushrut Arvind Dharmadhikari and Syam Kumar
V.M., 1].), 2025 SCC OnLine Ker 6000

Remya v. State of Kerala, (Kauser Edappagath, J.), 2025 SCC OnLine Ker 5983

Riswana v. Joseph Martin, (A. Muhamed Mustaque and Harisankar V. Menon, JJ.), 2025 SCC
OnLine Ker 5995

Shaheer S. v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5976

Shahul Hameed v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5957
Shajahan Aboobacker v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5968
Shajid S. v. State of Kerala, (V.G. Arun, J.), 2025 SCC OnLine Ker 5990

Shanavas v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5974

Sharun Shaji v. Narcotics Control Bureau Cochin Zonal Unit, (Bechu Kurian Thomas, J.), 2025
SCC OnLine Ker 5962

Shemeer T. M. v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5958
Sibichen Joseph v. Sheeba, (Sathish Ninan and P. Krishna Kumar, JJ.), 2025 SCC OnLine Ker 5994

Silverstone Rubber India (P) Ltd. v. State of Kerala, (A. Muhamed Mustaque and Harisankar V.
Menon, JJ.), 2025 SCC OnLine Ker 5997

Sukumaran v. State of Kerala, (C.S. Dias, J.), 2025 SCC OnLine Ker 6004
Suresh U. v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5981
Ummar Ali v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5977

Union Bank of India v. Grids Engineers & Contractors, (Anil K. Narendran and Muralee Krishna S.,
JJ.), 2025 SCC OnLine Ker 5996

Vaishnav M.R. v. State of Kerala, (V.G. Arun, J.), 2025 SCC OnLine Ker 5989

Varath Veettil Kolikkal Mammad v. Special Tahsildar LA (NH), (C. Jayachandran, J.), 2025 SCC
OnLine Ker 6007

Vibin Das v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5967
Vinod Kumar V.V. v. State of Kerala, (C.S. Dias, J.), 2025 SCC OnLine Ker 6011
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Madras High Court [96]

A. Mareeswaran v. State of T.N., (S.M. Subramaniam and G. Arul Murugan, JJ.), 2025 SCC OnLine
Mad 4610

A. Veeramuthu v. Fire and Rescue Services, (V. Bhavani Subbaroyan, J.), 2025 SCC OnLine Mad
4645

A.K. Rajabalan v. Collector, Krishnagiri, (P.T. Asha, J.), 2025 SCC OnLine Mad 4640
Ammasaiyappan v. Collector, Tiruppur, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 4689
Arumugam v. State, (K.K. Ramakrishnan, J.), 2025 SCC OnLine Mad 4631

ASR Export Mills v. Union Bank of India, (K.R. Shriram, Acting C.J. and Sunder Mohan, J.), 2025
SCC OnLine Mad 4669

Aswathi Exports v. Board of Directors of Indian Bank, (K.R. Shriram, C.J. and Sunder Mohan, J.),
2025 SCC OnLine Mad 4656

Axis Bank Ltd. v. State, (G. Jayachandran, J.), 2023 SCC OnLine Mad 8434
Ayyammal v. Principal Accountant General, (M. Dhandapani, J.), 2025 SCC OnLine Mad 4615

B. Brijesh Kishore v. State of T.N., (S.M. Subramaniam and G. Arul Murugan, JJ.), 2025 SCC
OnLine Mad 4611

B. Sambath v. Collector, Villupuram, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 4664
Bentick Raja v. State, (K.K. Ramakrishnan, J.), 2025 SCC OnLine Mad 4633

C. Selvakumar v. State, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 4671

Chandra v. State, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 4682

D. Palanisamy v. Common Cadres Authority, (V. Bhavani Subbaroyan, J.), 2025 SCC OnLine Mad
4637

D. Vasuki v. State, (S.M. Subramaniam and M. Jothiraman, JJ.), 2025 SCC OnLine Mad 4650
D.H. Sarath K. Kumar v. State of T.N., (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 4625
Devika v. State, (S.M. Subramaniam and M. Jothiraman, JJ.), 2025 SCC OnLine Mad 4649

Dheerkayush Marketing (P) Ltd. v. Union of India, (N. Anand Venkatesh, J.), 2025 SCC OnLine
Mad 4667

E. Kolanji v. State, (M. Sundar and K. Rajasekar, JJ.), 2025 SCC OnLine Mad 4638

E. Ramadevi v. Tahsildar, Villianur Taluk, (J. Nisha Banu and M. Jothiraman, JJ.), 2025 SCC
OnLine Mad 4614

G. Anandhi v. Kanchipuram Central Coop. Bank, (N. Mala, J.), 2025 SCC OnLine Mad 4616

G. Elangoraj v. Inspector General of Registration, (N. Anand Venkatesh, J.), 2025 SCC OnLine
Mad 4681

G. Kumaravel v. Hindu Religious and Charitable Endowment, (N. Anand Venkatesh, J.), 2025 SCC
OnLine Mad 4678

Gajalakshmi v. State, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 4684

Ganesan v. Chief Educational Officer, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 4670
Guruprasad Angisetty v. CBDT, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 4659
Harikumar v. State, (K.K. Ramakrishnan, J.), 2025 SCC OnLine Mad 4632

Hav Kannayiram v. Union of India, (S.M. Subramaniam and K. Rajasekar, JJ.), 2025 SCC OnLine
Mad 4653
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Hemavathi v. State, (S.M. Subramaniam and M. Jothiraman, JJ.), 2025 SCC OnLine Mad 4646
J. Manickam v. Regional Transport Officer, (N. Mala, J.), 2025 SCC OnLine Mad 4622

K. Arumugaraja v. Registrar of Coop. Society, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 4676
K. Ganesan v. CMDA, (N. Mala, J.), 2025 SCC OnLine Mad 4618

K. Murugan v. Joint Director, (S.M. Subramaniam and G. Arul Murugan, JJ.), 2025 SCC OnLine
Mad 4609

K. Ozler Basha v. Regional Transport Officer, (N. Mala, J.), 2025 SCC OnLine Mad 4621
K. Ramu v. Regional Transport Officer, (N. Mala, J.), 2025 SCC OnLine Mad 4620

L. Fathima v. Tambaram Corpn., (N. Mala, J.), 2025 SCC OnLine Mad 4619

M. Jeyaraj v. State, (K.K. Ramakrishnan, J.), 2025 SCC OnLine Mad 4628

M. Pon v. Fathima, (S. Srimathy, J.), 2025 SCC OnLine Mad 4603

M. Radhakrishnan v. Union Territory of Puducherry, (N. Anand Venkatesh, J.), 2025 SCC OnLine
Mad 4679

M. Saravana Kumar v. State, (G.K. llanthiraiyan, J.), 2025 SCC OnLine Mad 4660
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